CENTRAL ADMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH,NEW

0.A.No,'1888 of 1988 ~ Date of Order:6i1o4.

CORAM; ‘
H ontble Mr,C,J,Roy, Member(J)
Hon'ble MrjS.R,Adige, Member(A).

Prem Sagar s/o R.D;Sharma,
Supervisor,B/S Grade I in the
CWE(P) Bhatinda,Cantt. ceosrave sy isAppliCanE

" Versus

Union of India throug the

Secretary, Ministry of Defence,
South Block, New Delhi & 30 others ...Respondentsy

ORDER (CRAL)

Hon'ble Mr.S.R.Adige,Member(A).
This case was amongst the first ten 3ases listad
today peremptorily for final hearing]
None for the applicant/

None for the respondents]

The application is dismissed for default’
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